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Of the above projects, the following have
been tentatively included in the 2nd Five Year
Plan:

1. Jhimaria 2..
Khajia

Sundar

Torlo

Kasai

Kanchi
Suvarnarekha

e

(¢) Information is awaited from the State
Government.

REHABILITTION OF SANTAL ADIVASIS
DISPLACED BY MAITHON PROJECT

294. SHRI T. BODRA: Will the Minister for
IRRIGATION AND POWER be pleased to state the
progress so far made in respect of
rehabilitation of Santal Adivasis, displaced by
Maithon Project in Bihar ?

THE DEPUTY MINISTER FOR
IRRIGATION aNnD POWER (SHri J. S. L.
HATHI) : A statement giving the required
information is attached.

STATEMENT

The Construction of the Maithon dam will
submerge 13345 acres of lands in 39 villages
and 780 houses in 21 villages in the Santal
Parganas District alone. The total number of
families who are thereby affected is 3123. Of
these 498 families have opted for land and the
rest for cash compensation which has since
been paid.

The entire amount of crop compensation
for damages to crops for the year 1955-56 has
also been paid.

Land Allotment.—374 of the 498 families
who opted for land, have opted for 2040 acres
of forests lands. The Government of Bihar
have already released these forests lands and
have taken steps to reclaim them. Of the
remaining, 90 families have been settled in
Puratan Patit and other lands opted by them.
Seven families who had opted for fishing
rights and 6 others who opted for Raivati
Pradhani lands have been given cash
compensation. Twenty-one families
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had asked for allotment of certain lands and
steps to acquire these lands have been taken.

Homesteads.—Out of the 780 families
whose houses will be submerged, 298 opted
for land. House sites, have been allotted to
them. Cash compensation has been given to
the remaining families as opted by them.

Communal Amenities.—Twenty-nine
Kutcha wells are under construction. A
comprehensive scheme will be drawn up in
consultation with the people after they have
shifted to the resettlement site.
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t[GOVERNMENT FACTORIES MANUFACTURING
PHARMACEUTICAL DRuUGS

295. SHRI RAM SAHAI: Will the Minister
for HEAVY INDUSTRIES be pleased to state the
names and qualifications of the Indian and
foreign technical personnel employed in the
pharmaceutical factories owned or aided by
the Government of India, the dates from
which they are working there, and the insti-
tutions where they had received their training
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tITHE MINISTER N THE MINISTRY OF
HEAVY INDUSTRIES (SHRI M. M. SHAH) :
The information is being collected and will be
laid on the Table of the House in due course. ]
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